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[Authoritative English text of this Department's Notification No. UD-A(3)-14/2015, dated 15-03-2025 as
required under clause (3) of Article 348 of the Constitution of India].

URBAN DEVELOPMENT DEPARTMENT
NOTIFICATION

Shimla-2, 15th March, 2025

No. UD-A(3)-14/2015.—In supersession of this Department's previous Notification
No. UD-A(3)-14/2015 dated 11-08-2016, 24-10-2019 & 23-12-2020 and in exercise of the powers
conferred by section 3 of the Himachal Pradesh Public Services Guarantee Act, 2011, the
Governor, Himachal Pradesh is pleased to notify the Services, Designated Officers, First Appellate
Authority, Second Appellate Authority and the stipulated time limits for the purpose of Act ibid
for the Department of Urban Development, Himachal Pradesh, as under:—

SL Name of Designated Format of the List of documents Person Time First Remarks
No. | service/Public Officer application to required to obtain who can limit for Appellate
service obtain service service request service Authority
for
service
1 2 3 4 5 6 7 8 9
1. Registration of | Registrar, Birth | On Form No.7 | Report of Medical | Parents of | 2 days (i) Commr. | As per the
Birth. & Death | prescribed officer, if birth takes | any other of the Corp. HP
(C.H.O.), under the HP | place in Health | family (ii) SDM | Registration
M.Corp/  EO, | Registration of | Institute in case birth | member. concerned of Birth &
MC/ Secy., NP. | Birth & Death | takes place at home, in respect of | Death Rules,
Rules, 2003. birth proforma duly MCs/NPs. 2003.
signed by the family
doctor/ nurse/ trained
midwife/Ward
Councilor.
2. | Registration of | Registrar, Birth | On Form No.8 | Report of Medical | Parents of | 2 days (i) Commr. | As per the
Death. & Death | prescribed Officer, if death takes | any other of the Corp. H.P.
(C.H.O), under the H.P. | place in Health | family (ii) SDM | Registration
M.Corp/EO, Registration of | Institute. In case death | member. concerned of Birth &
MC/ Secy., NP. Birth & Death | takes place at home in respect of | Death Rules,
Rules, 2003. report signed by the MCs/NPs. 2003.
family doctor/ward
council.
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Registration of | Registrar/ On prescribed | Detail of persons | Parents of | 2 days i)  Commr.
Marriage. J.C./AC of | form as per the | getting married. any other of the Corp.
M.Corp/ provision  of family (ii) SDM
EO,.MC/ Secy., | Registration of member. concerned
NP. Marriage Act, in respect of
1996. MCs/NPs.
Copy of Birth | Registrar, Birth | On prescribed | Name, date of | Any 2 days (i) Commr.
Death & | & Death | form as per the | Birth/Death/Marriage/ | person of of the Corp.
Marriage (C.H.O) provision of | and other relevant | family. (ii) SDM
Certificate. Marriage, Registration of | details. concerned
M.Corp/  EO, | Marriage Act, in respect of
MC / Secy., of | 1996. MCs/NPs.
NP.
Water supply | M.E.  M.Corp/ | On prescribed | Completion/sanction Owner or | 30 days (i) Commr. | Fee as
Connection. EO, MC/ Secy., | form. letter, Tax Clearance, | tenant. of the Corp. prescribed
NP. Ownership/ site plan (ii) SDM | by the
and NOC of owner in concerned municipality
case of tenants Tech. in respect of | concerned.
report of JE/AE/ME. MCs/NPs.
Sewerage M.E. M.Corp/ | On prescribed | Completion/sanction Owner or | 30 days (i) Commr. | Fee as
Connection. EO, MC/ Secy., | form. letter, Tax Clearance, | tenant. of the Corp. | prescribed
NP. Ownership/ site plan (ii) SDM | by the
and NOC of owner in concerned in | municipality
case of tenants Tech. respect  of | concerned.
report of JE/AE/ME. MCs/NPs.
Building Plan/ Planning permission /map
Fresh planning | A.P. M.Corp/ | On As prescribed in the Owner 30 days (i) Commr. | Fee as
permission. EO, MC/ Secy., | prescribed Form. of  the of the Corp. prescribed by
NP. form. property. (ii) SDM | the
concerned municipality
in respect of | concerned.
MCs/NPs.
Revised-cum- AP. M.Corp/ | On As prescribed in the | Owner 90 days (i) Commr. | Fee as
Completion EO, MC/ Secy., | prescribed Form. of  the of the Corp. prescribed by
Plan. NP. form. property. (ii) SDM | the
concerned municipality
in respect of | concerned.
MCs/NPs.
Completion plan | A.P. M.Corp/ | On As prescribed in the | Owner 15 days (i) Commr. | Fee as
(after completion | EO, MC/ Secy., | prescribed Form. of  the of the Corp. prescribed by
of building in all | NP. form. property. (ii) SDM | the
respect). concerned Municipality
in respect of | concerned.
MCs/NPs.
Demolition A.P. M.Corp/ | On As prescribed in the | Owner 45days (i) Commr. | Fee as
and EO, MC/Secy., | prescribed Form. of  the of the Corp. prescribed by
Reconstruction NP. form. property. (ii) SDM | the
of Building. concerned municipality
in respect of | concerned
MCs/NPs.
Change of | AP. M. Corp/ | On As prescribed in the | Owner 60 days (i) Commr. | Fee as
building use. EO, MC/Secy., | prescribed Form under TCP, | of the of the Corp. prescribed by
NP. form. Rules 2016. Property. (ii) SDM | the
concerned municipality
in respect of | concerned.
MCs/NPs.
Alteration, A.P. of M. Corp/ | On As prescribed in the | Owner 45 days (i) Commr. | Fee as
Addition, EO, MC/Secy., | prescribed Form. of  the of the Corp. prescribed by
Revision & | NP. form. Property. (ii) SDM | the
Revalidation of concerned municipality
Building Plan. in respect of | concerned.
MCs/NPs
Issuance of BPL | J.C./AC of | Application | Copy of BPL card/ | Any 07 days i) Commr. | Fee as
certificate. M.Corp/ EO, | on plain | Affidavit, if required. | person. of the Corp. prescribed by
MC/Secy, NP. paper List of family member (ii) SDM | the
with name Photograph concerned municipality
of head of the family. in respect of | concerned.
MCs/NPs
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9. NOC for | A.P.M.Corp/ Application | Reference of sanction Any 30 days i) Commr. | Fee as
Electricity. EO, MC/Secy., | on plain person. of the Corp. prescribed by
NP. paper. (ii) SDM | the
concerned municipality
in respect of | concerned..
MCs/NPs.
10. | Non PFA. | J.C/A.C. Application | Reference of sanction Any 30 days (i) Commr. | Fee as
License. M.Corp/ EO, | on plain person. of the Corp. prescribed by
MC/Secy., NP. paper. (ii) SDM | the
concerned municipality
in respect of | concerned.
MCs/NPs.
11. Permission for | J.C/A.C. Application Reference of sanction Any 7 days (i) Commr. | Fee as
Canopy. M.Corp/ EO, | on plain person. of the Corp. prescribed by
MC/Secy., NP. paper. (ii) SDM | the
concerned municipality
in respect of | concerned.
MCs/NPs.

12. Permission for | XEN, M. Corp. / | Application | Reference of sanction Any 7 days (i) Commr. | Fee as
Dumping of | EO, MC/ Secy., | on plain person. of the Corp. prescribed by
muck. NP. papers. (ii) SDM | the

concerned municipality
in respect of | concerned.
MCs/NPs.
13. | Trade License AC of | On As prescribed in the | Any Total-7 (i) Commr.
M.Corp/EO, prescribed Form. person. days. of the Corp.
MC/Secy., NP. form. Stage (i))SDM
wise concerned
Bifurcati | in respect of
on MCs/NPs.
D.A.-02
days
J.E/M.E-
02 days
Commi/
E.O/Secy
-03.
14. | Road Cutting AC of | On Reference of sanction | Any 15 days (i) Commr.
Permission. M.Corp/ EO, | prescribed person. of the Corp.
MC/Secy., NP. form. (ii) SDM
concerned
in respect of
MCs/NPs.

15. | Inspection AC of M.Corp/ | On Reference of sanction | Any 7 days (i) Commr.
carried out for | EO, MC/Secy., | prescribed person. of the Corp.
(a) granting road | NP. form. (ii) SDM
cutting concerned
permission  and in respect of
(b) verification MCs/NPs.
to ensure proper
restoration.

16. | Property  Tax/ | AC of .Corp/ | On As prescribed in the | Owner Issue of | (i) Commr.
Vacant Land | EO, MC/Secy., | prescribed form. of  the | bill of the Corp.
Tax. NP. form. Property. | within 30 | (ii) SDM

days concerned
from in respect of
completi | MCs/NPs.
on of FY.

17. | Signage License A.C. M.Corp/ | On As prescribed in the | Any 15 days (I') Commr.

EO, MC/Secy., | prescribed form. person. of the Corp.
NPs. form. (ii) SDM
concerned
in respect of
MCs/NPs.

18. | Sanction for | XEN, M.Corp/ | On Reference of sanction | Any 15 days (i) Commr.
storage of | EO, MC/Secy., | prescribed person. of the Corp.
construction NP. form. (ii) SDM
material. concerned

in respect of
MCs/NPs.

19. | Movie Shooting- | AC of M.Corp/ | On As prescribed in the | Any 7 days (i) Commr.
Municipal EO, MC/Secy., | prescribed form. person. of the Corp.
Corporation  of | NP. form. (ii) SDM
State. concerned

in respect of
MCs/NPs.
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The request for service on the application/form prescribed, alongwith specified documents
can be made to the designated officer or to a person subordinate to him authorized to receive such
applications. An acknowledgement will be issued as per Himachal Pradesh Public Service
Guarantee Rules. In accordance with rule 4 of the H.P. Public Services Guarantee Rules, 2011, the
designated officer shall display the information of services in Form-II on the official website as
well as on the notice board for the information of general public.

An appeal under Section 6 can be filed before the first appellate authority within thirty days
from the date of rejection of application or the expiry of the stipulated time limits.

An appeal against the order of the First Appellate Authority can be filed before the State
Information Commission, Himachal Pradesh, who shall be the second Appellate Authority.

By order,

Sd/-
(DEVESH KUMAR)
Principal Secretary (UD).
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IS feTh 06—03—2025 BT TN SRR T HIEY <IrATold gRT SN fham 17|

AER | EIETRT / —
dedloleR Ud 98R—-Id doldey Yo o],

|epof, forer =mwr (fRovo) |

g IraTera o AR g ogR, dedieeR U e derde] UIH So7, Hepef,
St =, feard e
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T (fRodo) CgraT |
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SICACERI| BEIREIST

ST JHeH.——IBHTE U Y—ITod JATTIH, 1954 DI &RT 38(a) b A=< Mord Reble H

A GOl |

T (fB0W0) 71 QT BO H AU UA-UH IRR fhar g f& SHa1 98 9 MR 3,
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TR foram 2|

3T WG H B ORI R FAARRYT G M ST Pl 39 oUF FIAER G AT
gRT gfua fear orar 2 6 afe foeft afdd & Soa o1 dollanor aR @I SOk /TRl © @
SRl faHTh 05—-04—2025 BT UK 10.00 &9 $H FHEAT &I UREl & AfdTd wU A 3efdl
T 1fdrpa goie @ Aregd | a1 sl ifdaadT & Jregd ¥ 39 el | SuRYd BIaR Ioik
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AN Ul 3rIfq 05—04—2025 & TG BIS W IR/ YaRTST faamefg = 8/ |

3T feATh 06—03—2025 BT TR SRR g T} I gRT NI fhar 77 |

AER | BIETR / —
TedTeIeR Ud 98I$ dholdey g i,
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§ JqTerd BRIBRI SUSIPBRI, T8l JTell, forer gecf, (fRowo)

S ST gt #f Arg™e IR, AR J6E Fo 96, T TSR 98T, STHER IS,
dgdrel /T, [Tl deel (fRovo) |

ERIR

SATH ST-d

T —uee 33deR d9d o ffd g BT aN |

ST SRIAT Ol & JiewTe I, frari 7o Fo 96, a gSRI I8, STHER FSnT,
qgdrel /e, Tl fee] (Bovo) 1 SRR H&g fAfhaar iRl foe] & AIH 9 39 dRIAT H
3T 9T #ff SRAM WM @1 o fAfY &5 ¥ IR 3Mded URd fbar © o a9 dama asnt |
IAD d¢ S SRAM WIF Bl S I 31—12—2008 &1 a1 SIY 9 919 Ul YHAOT—UH
AT M YA IS, R Efohdl, Whdl YHIN-UF, YR Hre 9 RUlC WM U™ UErd
gerul g urefl g wared & foiRad <= | uran A1 fF s SRAM @ gF Al Algse TRIG B
S fafr 31—12—2008 & T S IR &S A IR RAHIRY BT TS 2 |

A AR Bl 39 FIAER NI Qyud%ﬁmm%‘%ﬁﬁﬁﬂﬁwﬁﬁﬁ?ﬁaﬁ
%ﬁmmaﬁga%ﬁﬂﬁmw faril " o 96, A ISR IS,  STHER TS,
dedlel JTell, R gool (fRovo) & I U=d STl & JifWel@ ¥ & fAfY a9 &% aR
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fod @7 amufr & a1 98 fa7id 15—04—2025 T AT AW U4 Tl goll # 3O+ AMURT T

FRAT FHAT & | 9 SWA DIy |l SOR/TARIST A9 T8l R e oagar I gamd
ISAT & AW H Sad o faf T B & 3N uRd dx 3 U |

3151 f&Tp 10—03—2025 DI HR BXIER T HIER 37aTeld gIRT SN G |

AR | AR / —
HTIIBNT USRI,

Tedier w1, fSTerm qeeg, (Bovo) |

9 I7ETd PRGN FUSIEGNI, Tedicl ddret, foTar gee] (FRovo)
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ERIE
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IAD! ICT dRE W B S [T 03—12—2012 TSl fhar SU 9 919d JiUe=rdl YHTo—u=
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In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Sadar,
District Mandi, H. P.

In the matter of :—

1. Sh. Rajeev Kumar s/o Late Sh. Ghaneshwar, r/o H. No. 95/2, Purani Mandi, Tehsil
Mandi District Mandi, H.P.

2. Smt. Suman Sharma d/o Sh. Inder Dev Sharma, r/o H. No. 241/3, Pungh, P.O. &
Tehsil Sunder Nagar, District Mandi, H.P. .. Applicants.

Versus

General Public

Subject.—Application for the Registration of Marriage under section 15 of Special Marriage
Act, 1954.

Sh. Rajeev Kumar s/o Late Sh. Ghaneshwar, r/o H. No. 95/2, Purani Mandi, Tehsil Mandi
District Mandi, H.P. and Smt. Suman Sharma d/o Sh. Inder Dev Sharma, r/o H. No. 241/3, Pungh,
P.O. & Tehsil Sunder Nagar, District Mandi, H.P. at present wife of (Sh. Rajeev Kumar s/o
Sh. Ghaneshwar, r/o H. No. 95/2, Purani Mandi, Tehsil Mandi, District Mandi, H.P.) have filed an
application alongwith affidavits in the court of undersigned under section 15 of Special Marriage
Act, 1954 that they have solemnized their marriage on 13-11-2000 according to Hindu rites and
customs at their respective houses and they are living together as husband and wife since then.
Hence, their marriage may be registered under Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 26th day of March, 2025 after that no objection will be entertained and marriage
will be registered.

Issued today on 25th day of February, 2025 under my hand and seal of the court.
Seal. Sd/-

Marriage Officer-cum-Sub-Divisional Magistrate,
Sadar, District Mandi (H.P.).

WA TENIIQR Uaq ME® |ATEdr yod 2ofl, aesvsid,

oo 7ot (fRomo)
et e} 15 /2025 ARRY ARSI 10 HTE, 2025 aNRg Uell : 29—03—2025
5 Holld AR Y3 30 =R <, Fardl Jigrad dur, dedia dsveid, e #uel, gret
AR g A, SIPER ORI, TEded doire, fSTel Hivsl, 8o Wo | et |

ERIR
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SIEAVEGI  BIHeIgH |

ESECIEGECIENERIE] gb‘{fl(\ll

SURIGT I aTell Jbedr H o Foild AR GF &1 aR0T &, Fard derd dor, Jedie
Fedsld, Tar HuEl, BTal Al Ta e, SIHER ORI, Tgdrdd dorre, RTar Hirer, 20 o
S 3f&Terd H f3AI® 07—03—2025 PI UIAI—U WA B U 30 UiAT—ux H e fdar €
5 urefl @1 ardfde M Holld {AR B, Sl Uil & IRaR Fdd, 3MER $le, U dre H Tol o
TR Ui B A ISRE JTWeg ATl dYT, UCAR gu HCrS H Hold BAR Gol 8 g@ §, Silfd
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WEHIYO U5, URAR Fhel A1 Feld B W ¢ | 3@ Urefl 9 o 9 & GORI B AR a8
=

3T T STABR @ ARTH W FIARIRY MM SFal & Jrad fhar oirar 2 & afe fah
FHT DI SRE IMWG FBTA VI, UedR 9o ocle H dgdidl devsid, forar #vel, oo H
il BT AW GO HAR b WH W FoI HAR SUAM Folld HAR (Sanjeev Kumar) O&IT
PR IR F Blg IoR /TR 8 I 98 IRATeIdT AT dabTaid= ared ush 29 AT, 2025 &7 10.00
ol UTa: 39 SfSTAd # EIOR BTHR AT SoR /UdRIST U9 & Ahdl 2| I9Rd IREond
UHaRHI HRIATE! 3Fel § ols STy TR &7 A1 §9%d Xl @ ATQe UIRd R 3T g |

T SIATR 37 AT 12—03—2025 P A THIER 9 AR Afed ASTAd A SR 53Tl |
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s 2Rl AHATT GF W0 AT A AP, FaRi wesTed, SIHuR g dedld i,
retr 7T (fRo Wo) el |

M ST gt |

AERT MR BTe H M BT GORIT SR Fbell <dl qol PRAM & 3Mded T3 IR |

5N well APHATT YF W0 AST A AP, FaRil HesTedl, SIhuR g dedld i,
e A7vST (R0 Wo) §RT W< SiuaTRaarsll died 59 < § URIA e -3 H Ioerd
fpar 2 b SF@T ATl &1 aR<dd M Ghell <dl 8 UR= YR BT H0 2711 5183 6650 H
IMIEEH BT A P A W TG IOl 8, WP Tod &9t © | AT amded A e faar @
b AMER BIe H T AITSH BT AW Sl dlell <dl & qoly $MHdT el <dl &l (AT Y |
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9 A gRI SR &1 Gierd fhar S & b afe fedl &1 ISuRiad /el 3 aig
SOR/TARIST & d 98 39 < A6 28—03—2025 &I WIA: 10.00 91 3Tl T
JHTATT BIGIR 3MTHR MUAT IR /ARG UL B AHAT & AT RSO B G H UDHaR]

BRIATE] A H g ST Td Uil & e ua &l MIAgaR FueRT &R f&ar S |

3ToT e 13—03—2025 BT TAR SRR T HIEY 3STold gRT SN fhar 7ar |

AR | FXARIRT / —
JedIcleR Ud 98d HEdl gd oy,
i, R7err #usl, f2ovo |

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bangana, District Una,
Himachal Pradesh

In the matter of :

1. Sh. Mohit Kumar age 26 years s/o Sh. Ashok Kumar, r/o Village Pallian, P.O.
Dhussara, Tehsil Bangana, District Una (H.P.).

2. Nisha Devi age 24 years d/o Sh. Rattan Chand, r/o Village Baduha, P.O. Sohari, Tehsil
Bangana, District Una (H.P.) .. Applicants.

Versus

General Public

Subject.—Application for the registration of Marriage under section 15 of the Special Marriage
Act, 1954.

Sh. Mohit Kumar s/o Sh. Ashok Kumar, r/o Village Pallian, P.O. Dhussara, Tehsil Bangana,
District Una (H.P.) and Nisha Devi d/o Sh. Rattan Chand, r/o Village Baduha, P.O. Sohari, Tehsil
Bangana, District Una (H.P.) at present wife of Sh. Mohit Kumar s/o Sh. Ashok Kumar, r/o Village
Pallian, P.O. Dhussara, Tehsil Bangana, District Una (H.P.) have filed an application alongwith
affidavits in the court of undersigned under section 15 of the Special Marriage Act, 1954 that they
have solemnized their marriage on 11-07-2024 at r/o Village Baduha, P.O. Sohari, Tehsil Bangana,
District Una (H.P.) and they are living together as husband and wife since then. Hence, their
marriage may be registered under section 15 of the Special Marriage Act, 1954. Therefore, the
general public is hereby informed through this notice that any person who has any objection
regarding this marriage, can file the objection personally or in writing before this court on or before
22-04-2025 after that no objection will be entertained and marriage will be registered.

Issued today on 10th March, 2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cam-Sub-Divisional Magistrate,
Bangana, District Una, Himachal Pradesh.
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EEIL]

JATH ST-d
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[EEIRRENIGaUI

1. & fAya SR g3 & fadie orpr, MOl 9 R 1, TR 99IRd RS,
Sy—degdid TRe Rerd dwellg, e 1 (fRowo) |

2. ANl TE OTRR g 2 S Rig, il M7 HEl, SeieR (Y9iE) 8Tl goil 1 fage
SRR JF 5 A 31y, Mardl ar€ /R 1, TR Y=Rd TWRE, Iu—dgdld TRe Rerd &g,
Bl

Tt (fRodo) - ygreffRroT |

STH ST dAT
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T — o9 31 oRT 8(4) faaTE® USiiaxoT ST+, 1996.

A G 9 39 ST |

5N faget SrR gF &0 fadie orgRr, Maril g =R 1, TR UERd WRE, Su—dsdle
TR Rod wdlg, %lww(%oqo)a%ﬁﬂ?ﬁwwﬁ%ﬁwﬁg IS S
SeleR (USTE) 8 ol s faget ot g3 o1 fadie o1, el ar€ aw=R 1, TR U
TRE, SU—dgdlad TWRe Red &g, e & (%oqo) 9 39 e H T T
YUI—UF UL fHAT 2 P e emar &b 18—11—2005 &1 Hards fowg Afa—Rarst 4 gg o
UR=] STSIIATEEl ME] BT USHHRYT TR YaRT TWRE & Afeld § T8l dxar & | uredfi a uifdian
Sl WEl @ e IR S7UAl WIS, ULA—UH, AR Ple AMe TWES URA-IF & AT
Ao by €1 Ruic I W UelieR {dare gofldrel TR 0hR—id RS & AJAR . S
AT AT TR Gardd RS H Tol 9 2 | 3fd UrRior (U=l 2Tl USiigd Rar drsd @ |

3 3H AT Bl $9 3IASR /HeAT HAGl gRT gfud fhar omar 2 & afe =i @
fdT B IFT ATE IOl F IR Bls SoR I YR &1 Al 98 f3A1d 07—04—2025 BT QIe
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Rerd watrg, [T &A1 (fRovo) |
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Farg, N 1 (fRovo) ¥ 39 =amarery § wefHr—u5 79 M= U fhar ® fh Se9al
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CHANGE OF NAME

I, Sansar Chand s/o Sh. Chet Ram, r/o VPO Kaloh, Sub-Tehsil Gagret at Kaloh, District
Una (H.P.) declare that according to my Aadhar Card, PAN Card and other documents my name is
recorded as Sansar Chand. Whereas in my service record and pension documents my name is
recorded as Kehar Singh Rajput. Sansar Chand and Kehar Singh Rajput are the names of one and
the same person. All concerned note please.

SANSAR CHAND

s/o Sh. Chet Ram,

r/o VPO Kaloh,

Sub-Tehsil Gagret at Kaloh, District Una (H.P.).

CHANGE OF NAME

I, Bhag Singh s/o Sh. Bhader Singh, r/o Village Shaliyan, P.O. Bakras, Tehsil Shillai,
District Sirmaur (H.P.) declare that in my Aadhar No. 8485 5085 6455, my name wrongly written
as Bhav Singh & showing Bhaw Singh on Aadhar Portal instead of my real & correct name Bhag
Singh. All concerned may please note.

BHAG SINGH

s/o Sh. Bhader Singh,

r/o Village Shaliyan, P.O. Bakras,
Tehsil Shillai, District Sirmaur (H.P.).
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CHANGE OF NAME

I, Surender s/o Sh. Bhag Chand, r/o Village Reoth, P.O. Kunial, Sub-Tehsil Kalbog, Tehsil
Kotkhai, District Shimla (H.P.) declare that I have changed my minor son name from Aarav
(Old Name) to Aarav Chauhan (New Name). All concerned please may note.

SURENDER

s/o Sh. Bhag Chand,

r/0 Village Reoth, P.O. Kunial,

Sub-Tehsil Kalbog, Tehsil Kotkhai, District Shimla (H.P.).

CHANGE OF NAME

I, Pooja w/o Sh. Tapender Singh, r/o Village Bharari, P.O. Punnerdhar, Tehsil Nohradhar,
District Sirmaur (H.P.) have changed my minor son's name from Akhilesh Varam to Akhil Verma.

POOIJA

w/o Sh. Tapender Singh,

r/o Village Bharari, P.O. Punnerdhar,
Tehsil Nohradhar, District Sirmaur (H.P.).

CHANGE OF NAME

I, Anita Kanwar w/o Sh. Yashvir Singh, r/o Village Damkari, P.O. Damkari, Tehsil &
District Solan (H.P.) have changed my name from Anita Kanwar to Anita Kumari.

ANITA KANWAR

w/o Sh. Yashvir Singh,

r/o Village Damkari,

P.O. Damkari, Tehsil & District Solan (H.P.).

CHANGE OF NAME

I, Sapna w/o Sh. Dhan Bahadur, r/0 Village Dharyan, P.O. Sadhu Pul, Tehsil Kandaghat,
District Solan (H.P.) have changed my name from Sapna to Shabbu.

SAPNA

w/o Sh. Dhan Bahadur,

r/o Village Dharyan, P.O. Sadhu Pul,
Tehsil Kandaghat, District Solan (H.P.).
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CHANGE OF NAME

I, Khem Singh s/o Sh. Nek Ram, r/o Village Nal, P.O. Dhangyar, Tehsil Pachhad, District
Sirmaur (H.P.) have changed my name from Khem Singh to Khem Chand.

KHEM SINGH

s/o Sh. Nek Ram,

r/o Village Nal, P.O. Dhangyar,

Tehsil Pachhad, District Sirmaur (H.P.).

CHANGE OF NAME

I, Manoj Kumar s/o Late Sh. Hamir Chand, r/o Village & P.O. Nirath, Tehsil Rampur,
District Shimla (H.P.) declare that I have changed my son's name from Samrat Sharma (Previous
Name) to Soham Sharma (New Name). All concerned please may note.

MANOJ KUMAR

s/o Late Sh. Hamir Chand,

r/o Village & P.O. Nirath,

Tehsil Rampur, District Shimla (H.P.).

CHANGE OF NAME

I, Prakash Chand s/o Sh. Metu Ram, r/o V.P.O. Soldha, ST Kotla, District Kangra (H.P.)
declare that in my PAN Card, my father's name wrongly written as Meet Chnd instead of Metu
Ram. Metu Ram & Meet Chnd is one & same person.

PRAKASH CHAND
s/o Sh. Metu Ram,
r/o V.P.O. Soldha, ST Kotla, District Kangra (H.P.).

CHANGE OF NAME

I, Vikas Kumar s/o Sh. Jamna Dass and Rajani w/o Sh. Vikas Kumar, r/o Village Dishti,
P.O7. Sainj, Tehsil Sunni, District Shimla (H.P.) declare that I am Father/Mother of Gitansh
Kashyap and he is my minor son. That I have changed name of my son from Banni Kashyap
(Old Name) to Gitansh Kashyap (New Name). All concerned please note.

VIKAS KUMAR

s/o Sh. Jamna Dass

r/o Village Dishti, P.O7. Sainj,
Tehsil Sunni, District Shimla (H.P.).
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CHANGE OF NAME

I, Anupma d/o Sh. Diwan Chand, r/o Village Batalabahali, P.O. & Tehsil Karsog, District

Mandi (H.P.) declare that I have changed my name to Anupma from Heeramani. All concerned
please note.

ANUPMA

d/o Sh. Diwan Chand,

r/o Village Batalabahali,

P.O. & Tehsil Karsog, District Mandi (H.P.).

CHANGE OF NAME

I, Dalip Kumar Sharma, r/o Shri Siddhi Vinayak, Ground Floor, Anand Bhavan, Near Shiv
Sadan, Sanjauli, Shimla (H.P.) inform that my son Siddhivinayak Sharma's matriculation certificate

incorrectly mentions my name as Dalip Sharma instead of the correct name Dalip Kumar Sharma.
Note the related.

DALIP KUMAR SHARMA,
r/o Shri Siddhi Vinayak, Ground Floor,
Anand Bhawan, Near Shiv Sadan, Sanjauli, Shimla (H.P.).
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